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NHRC: National Human Right Commission 

 

Hindu 

Bengaluru stampede: Karnataka Leader of Opposition R. Ashok seeks 

NHRC intervention  

https://www.thehindu.com/news/national/karnataka/karnataka-leader-of-opposition-r-

ashok-seeks-nhrcs-intervention-into-stampede-near-chinnaswamy-stadium-during-

rcbs-victory-celebrations-in-bengaluru/article69685756.ece 

June 12, 2025 01:04 pm IST  B.S. Satish Kumar 

The NHRC’s intervention through probe is vital not only to secure justice for the 

affected families, but also to ensure that such incidents do not recur, says Ashok 

Describing the stampede that claimed 11 lives during the RCB’s victory celebrations 

in Bengaluru as the result of ‘gross negligence, mismanagement and blatant 

disregard for public safety by the government of Karnataka and other agencies 

concerned’, Leader of Opposition R. Ashok has sought the intervention of National 

Human Rights Commission (NHRC) in the matter.  

In a letter to the NHRC Chairperson dated June 11, Mr. Ashok appealed to the 

commission to take suo motu cognizance of the stampede and take up a 

comprehensive investigation into the roles and responsibilities of the government 

officials, agencies and private entities involved in organising the event.  

He termed the stampede as a ‘deeply disturbing incident of human rights violation’ 

and said the commission’s intervention is vital not only to secure justice for the 

affected families, but also to ensure that such incidents do not recur.  

He requested the commission to ensure accountability and recommend necessary 

disciplinary or legal action against those found guilty of negligence.  

The commission should issue guidelines and protocols, and prevent recurrence of 

such incidents during large-scale public events, with a focus on crowd control, safety 

norms and emergency preparedness, he said.  

He appealed to the commission to monitor the ongoing investigation to ensure 

transparency, fairness and justice for the victims and their families.  

Alleging that several critical lapses had been found with respect to organising the 

victory celebrations, Mr. Ashok said there was lack of crowd controlling mechanism 

while the event had been oversold. “The stadium that has a capacity of about 35,000 

persons saw a massive and unmanageable influx of lakhs of people, allegedly due to 

misleading announcements regarding free passes,” he alleged.  

Reports had suggested a shortfall in on-ground security personnel required to 

manage the crowd, he claimed.  
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Witnesses had reported a severe shortage of medical aid, ambulances and even 

basic facilities such as drinking water, he said.  

Accusing the organisers of behaving in an irresponsible manner, he said the alleged 

misinformation by RCB, the event management firm DNA and the Karnataka State 

Cricket Association (KSCA) contributed directly to the chaos.  

He said, “Although FIRs have been filed and an inquiry commission has been 

announced, the apparent lack of foresight and preparation by government agencies 

is deeply concerning.”   
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New Minute 

Intervention in stampede case imperative: Karnataka LoP tells NHRC 

https://www.thenewsminute.com/karnataka/intervention-in-stampede-case-

imperative-karnataka-lop-tells-nhrc 

12 Jun 2025, 2:05 pm 

The Leader of the Opposition (LoP) R. Ashoka has written a letter to the National 

Human Rights Commission (NHRC) on Thursday regarding the stampede in 

Bengaluru which claimed 11 lives on June 4 and underlined that its intervention in 

the stampede case is imperative. 

The Leader of the Opposition (LoP) R. Ashoka has written a letter to the National 

Human Rights Commission (NHRC) on Thursday regarding the stampede in 

Bengaluru which claimed 11 lives on June 4 and underlined that its intervention in 

the stampede case is imperative. 

 “Monitor ongoing investigation to ensure transparency, fairness, and justice for the 

victims and their families,” he demanded. 

Ashoka stated, “I have written a letter requesting the urgent intervention of the 

National Human Rights Commission (NHRC) regarding the stampede in Bengaluru, 

which was a preventable tragedy. The letter calls for a comprehensive investigation 

into the clear lapses in crowd management, security, and essential facilities, and for 

accountability to be established.” 

 “It is our duty to ensure justice for the victims and to prevent such incidents from 

recurring. Given the insensitive and irresponsible attitude of the state government in 

this case, the intervention of the National Human Rights Commission is imperative,” 

he underlined. 

The two page letter by Ashoka states, “The victims were ordinary citizens, young and 

old, who had gathered in the spirit of celebration. Their fundamental right to life and 

safety was callously compromised.” 

Ashoka further charged in his letter that the alleged misinformation by the Royal 

Challengers Bengaluru (RCB) franchise, the event management firm DNA, and the 

Karnataka State Cricket Association (KSCA) contributed directly to the chaos. 

“I urge the NHRC to take suo motu congnisance of this tragic incident. Launch a 

comprehensive investigation into the roles and responsibilities of all officials, 

agencies, and private parties in organising the event. Ensure accountability and 

recommend necessary disciplinary or legal action against those found negligent. 

"Issue guidelines and protocols to prevent similar incidents during large-scale 

events, with a focus on crowd control, safety norms, and emergency preparedness,” 

Ashoka stated. 

“This preventable tragedy has caused immense grief and anger among the people of 

Karnataka. I firmly believe that the intervention of the NHRC is vital not only to 
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secure justice for the affected families but also to ensure such an incident is never 

repeated,” Ashoka stated. 

Although FIRs have been filed and an enquiry commission announced, the apparent 

lack of foresight and preparation by government agencies is deeply concerning, he 

charged. 

 “This is not merely an unfortunate accident, it appears, based on eyewitnesses 

accounts and preliminary investigations, to be the direct result of gross negligence, 

mismanagement, and a blatant disregard for public safety by the government and 

the concerned authorities," he stated.  
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Hindustan Times 

Karnataka LoP Ashoka demands NHRC probe into Bengaluru stampede 

https://www.hindustantimes.com/india-news/karnataka-lop-ashoka-demands-nhrc-

probe-into-bengaluru-stampede-101749710937824.html 

Jun 12, 2025 12:26 PM IST PTI 

The BJP leader, R Ashoka urged the NHRC to take immediate cognisance of the 

incident and launch a comprehensive investigation. 

Leader of Opposition in the Karnataka Assembly, R Ashoka has sought the urgent 

intervention of National Human Right Commission (NHRC) in connection with the 

stampede incident near the Chinnaswamy stadium in Bengaluru.  

The BJP leader urged the Commission to take immediate cognisance of the incident 

and launch a comprehensive investigation into the roles and responsibilities of all 

government officials, agencies, and private entities involved in organising the event.  

In his letter to NHRC Chairman, Ashoka said the stampede near the stadium during 

the Royal Challengers Bengaluru IPL victory celebrations on June 4 was a "deeply 

disturbing incident of human rights violation" that resulted in the loss of 11 innocent 

lives and left 75 individuals injured. 

"This is not merely an unfortunate accident it appears, based on eyewitness 

accounts and preliminary investigations, to be the direct result of gross negligence, 

mismanagement, and a blatant disregard for public safety by the state government 

and the concerned authorities," he said in his letter dated June 11.  

Ashoka highlighted several critical lapses that he claimed led to the incident, which 

included lack of crowd control, lapses on part of the state government and 

organisers, and insufficient police deployment.  

"The area (stadium), which has a capacity of around 35,000, saw a massive and 

unmanageable influx of lakhs of people, allegedly due to misleading announcements 

regarding free passes," he stated.  

Citing inadequate security and police presence, he referred to reports suggesting a 

"serious shortfall" in on-ground security personnel required to manage the crowd. He 

also raised concerns over the alleged absence of basic amenities and emergency 

services at the venue. 

"Eye witnesses report a severe shortage of medical aid, ambulances, and even basic 

facilities such as water." Flagging the "irresponsible" conduct of organisers, he said, 

"The alleged misinformation by RCB, the event management firm DNA, and the 

Karnataka State Cricket Association (KSCA) contributed directly to the chaos." 

"Although FIRs have been filed and an inquiry commission announced, the apparent 

lack of foresight and preparation by government agencies is deeply concerning," he 

stated. 
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Ashoka has urged the NHRC to ensure accountability and recommend necessary 

disciplinary or legal action against those found negligent.  

He also asked the Commission to issue guidelines and protocols to prevent similar 

incidents during large-scale public events, with a focus on crowd control, safety 

norms, and emergency preparedness. 

"This preventable tragedy has caused immense grief and anger among the people of 

Karnataka. I firmly believe that the intervention of the NHRC is vital not only to 

secure justice for the affected families but also to ensure such an incident is never 

repeated," he added. 
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New Indian Express 

NHRC registers case on Sakshi TV for misogynistic remarks 

https://www.newindianexpress.com/amp/story/states/andhra-

pradesh/2025/Jun/12/cm-naidu-indulged-in-diversionary-tactics-mlc-varudu-kalyani 

12th Jun, 2025 at 12:09 PM 

YSRCP MLC Varudu Kalyani also condemned the TDP for orchestrating attacks on 

Sakshi media offices by inciting women to divert public attention from the 

government’s failures. 

VIJAYAWADA: The National Human Rights Commission (NHRC) has registered a 

case against Sakshi TV following a complaint from TDP MP Lavu Sri Krishna 

Devarayalu. 

On June 8, MP Devarayalu submitted a petition urging the NHRC to take suo motu 

cognisance and initiate action against Sakshi TV. He alleged that the channel aired 

content that insulted women, referring to them as belonging to the ‘capital of 

prostitutes’. 

In his complaint, Devarayalu requested NHRC Chairperson V Ramasubramanian to 

recommend criminal proceedings against Sakshi TV under the Bhartiya Nyaya 

Sanhita for insulting the modesty of women. 

CM Naidu indulged in diversionary tactics: MLC Varudu Kalyani 

VIJAYAWADA: YSRCP MLC Varudu Kalyani lambasted the TDP-led NDA 

government for using women as pawns in its diversionary tactics. Speaking to the 

media at the YSRCP central office in Tadepalli on Wednesday, she condemned the 

TDP for orchestrating attacks on Sakshi media offices by inciting women to divert 

public attention from the government’s failures. 

“It is utterly disgraceful that Chief Minister N Chandrababu Naidu stooped to such 

low, using women to shield his administration’s incompetence,” she said. 

“The TDP is attempting to falsely put the blame on the YSRCP to further its malicious 

agenda. This is not just an attack on the media, it is an assault on truth and 

democracy. The coalition government is desperate to silence voices that expose its 

failures,” the YSRCP women’s wing president said, emphasising that such 

conspiracies will not suppress the people’s demand for transparency and 

accountability.  
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The Week 

RCB stampede: Karnataka BJP demands NHRC probe, suo motu action 

against Siddaramaiah govt, KSCA 

https://www.theweek.in/news/india/2025/06/12/rcb-stampede-karnataka-bjp-

demands-nhrc-probe-suo-motu-action-against-siddaramaiah-govt-ksca.html 

June 12, 2025 13:37 IST 

Opposition leader R. Ashoka urged the NHRC to conduct a comprehensive probe 

and initiate action against those responsible for death of 11 persons 

Leader of Opposition in Karnataka, R. Ashoka, has written to the National Human 

Rights Commission, urging it to take suo motu action over the tragic stampede in 

Bengaluru and conduct a probe against the Karnataka government, Royal 

Challengers Bengaluru team and Karnataka State Cricket Association for alleged 

lapses. 

In his letter to the human rights body, Ashoka charged, "This is not merely an 

unfortunate incident - it appears, based on eyewitness accounts, to be the direct 

result of gross negligence, mismanagement, and blatant disregard for public safety 

by the state government and the concerned authorities."  

As many as 11 persons died and over 30 persons suffered injuries in the tragic 

stampede during IPL victory celebrations of Royal Challengers Bengaluru in the state 

capital on June 4. The stampede occurred outside Chinnaswamy Stadium when 

crowd tried to enter the premises through its small gates.  

The Bharatiya Janata Party leader charged lack of crowd control measures and 

overselling tickets, inadequate security, absence of basic amenities and emergency 

services and irresponsible conduct of organizers led to the deaths. Ashoka charged 

though the state government has announced an inquiry commission and the "lack of 

oversight" is deeply concerning. 

Urging NHRC to take suo motu cognisance of the incident, Ashoka demanded the 

Commission must launch a comprehensive investigation into the roles and 

responsibilities of all government officials, agencies, and private entities involved in 

organising the event. 

Ashoka urged the NHRC to initiate disciplinary action against those found negligent 

and provide protocols for such events to prevent such tragedy in the future. He also 

urged the Commission to monitor the ongoing probe announced by the state 

government. 
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Syllad 

NHRC invites entries for 11th Short Film Competition on Human Rights 

https://www.syllad.com/nhrc-invites-entries-for-11th-short-film-competition-on-human-

rights/ 

June 12, 2025 

The National Human Rights Commission has opened entries for its 11th annual 

competition for short films on human rights. The competition has been receiving 

tremendous response over the years, with a record of 303 entries last year from 

various parts of the country. 

The aim of the award scheme is to encourage and acknowledge cinematic and 

creative efforts of the Indian citizens, irrespective of their age, advocating promotion 

and protection of human rights. 

The prize money for the first, second and third best film will be Rs. 2 lakh, Rs. 1 lakh 

50 thousand and Rs. 1 lakh respectively. The Commission, in addition to three cash 

awards, certificates and trophies, may also consider giving a 'Certificate of Special 

Mention' along with a cash prize of Rs.50,000/- each to some films, if so 

recommended by the Jury. 

The last date for receiving the entries is 31st August, 2025. Entries have to be sent 

online at nhrcshortfilm@gmail.com, using the Google drive folder. 

A copy of the terms and conditions of the scheme and application form can be 

downloaded from the NHRC website: www.nhrc.nic.in OR Click here to download the 

terms and conditions and application form. 
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Public TV 

Opposition leader Ashoka writes to NHRC seeking probe into Bengaluru 

stampede 

https://english.publictv.in/opposition-leader-ashoka-writes-to-nhrc-seeking-probe-

into-bengaluru-stampede/ 

June 12, 2025 

BENGALURU: Opposition Leader R Ashoka has written a letter to the National 

Human Rights Commission (NHRC) seeking urgent intervention and a 

comprehensive probe into the recent stampede in Bengaluru during the IPL victory 

celebration of Royal Challengers Bengaluru (RCB), which claimed 11 lives and 

injured at least 75 people. 

On Thursday, Ashoka urged the NHRC to take suo motu cognisance of what he 

described as a grave human rights violation caused by alleged gross negligence and 

administrative failure during the public event held on June 4 near M Chinnaswamy 

Stadium. 

Ashoka called the incident “an unfortunate accident,” but several eyewitness 

accounts and preliminary findings suggest that the stampede was not a mere 

accident. 

“This is not merely an unfortunate accident — it appears, based on eyewitness 

accounts and preliminary investigations, to be the direct result of gross negligence, 

mismanagement, and a blatant disregard for public safety by the state government 

and the concerned authorities,” he wrote in the letter. 

He highlighted lapses such as crowd overspill due to misleading free pass 

announcements, poor crowd control, low police presence, and lack of medical aid 

and basic amenities. “The area, which has a capacity of around 35,000, saw a 

massive and unmanageable influx of lakhs of people, allegedly due to misleading 

announcements regarding free passes,” he wrote. 

Ashoka also pointed to the alleged role of the event organisers, including RCB, the 

event management firm DNA, and the Karnataka State Cricket Association (KSCA), 

in creating confusion and chaos at the venue. He further expressed concern over 

what he termed as a failure of the state government in preparing for such a massive 

gathering. “Although FIRs have been filed and an inquiry commission announced, 

the lack of foresight and planning by government agencies remains deeply 

concerning,” the letter stated. 

The BJP leader urged the NHRC to launch an independent investigation into the 

conduct of all government officials, agencies, and private entities involved in 

organising the event, and to ensure accountability through legal or disciplinary 

action. Ashoka requested the Commission to also issue guidelines for future public 

events to avoid such tragedies and monitor the ongoing state-level inquiry to ensure 

transparency and justice. 
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 “This preventable tragedy has caused immense grief and anger among the people 

of Karnataka. The intervention of the NHRC is vital not only to secure justice for the 

affected families but also to ensure such an incident is never repeated,” Ashoka said 

in the letter. 

Meanwhile, the Royal Challengers Bengaluru (RCB) team was officially felicitated by 

the Karnataka government on the grand steps of Vidhana Soudha (State Assembly) 

on June 4, before the stampede incident occurred at the Chinnaswamy Stadium. 

Following the Bengaluru stampede that claimed 11 lives and left many injured, the 

Karnataka government on June 5 suspended top police officials at the Cubbon Park 

Police Station and formed a one-man commission under a retired High Court Judge 

to probe the incident. (ANI)  
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Economic Times 

Karnataka LoP Ashoka seeks NHRC probe into Bengaluru stampede 

https://economictimes.indiatimes.com/news/politics-and-nation/karnataka-lop-

ashoka-seeks-nhrc-probe-into-bengaluru-

stampede/articleshow/121796513.cms?UTM_Source=Google_Newsstand&UTM_Ca

mpaign=RSS_Feed&UTM_Medium=Referral 

Jun 12, 2025, 12:43:00 PM IST 

R Ashoka, Leader of Opposition, has requested the National Human Rights 

Commission to investigate the Chinnaswamy stadium stampede. He cited 

negligence and mismanagement as the cause of the incident. Ashoka's letter to 

NHRC highlights lapses in crowd control and security. He also points to misleading 

announcements and inadequate emergency services. He urges NHRC to ensure 

accountability and prevent future tragedies. 

Leader of Opposition in the Karnataka Assembly, R Ashoka has sought the urgent 

intervention of National Human Right Commission (NHRC) in connection with the 

stampede incident near the Chinnaswamy stadium here. 

The BJP leader urged the Commission to take immediate cognisance of the incident 

and launch a comprehensive investigation into the roles and responsibilities of all 

government officials, agencies, and private entities involved in organising the event. 

In his letter to NHRC Chairman, Ashoka said the stampede near the stadium during 

the Royal Challengers Bengaluru IPL victory celebrations on June 4 was a "deeply 

disturbing incident of human rights violation" that resulted in the loss of 11 innocent 

lives and left 75 individuals injured. 

"This is not merely an unfortunate accident it appears, based on eyewitness 

accounts and preliminary investigations, to be the direct result of gross negligence, 

mismanagement, and a blatant disregard for public safety by the state government 

and the concerned authorities," he said in his letter dated June 11. 

Ashoka highlighted several critical lapses that he claimed led to the incident, which 

included lack of crowd control, lapses on part of the state government and 

organisers, and insufficient police deployment. 

"The area (stadium), which has a capacity of around 35,000, saw a massive and 

unmanageable influx of lakhs of people, allegedly due to misleading announcements 

regarding free passes," he stated. 

Citing inadequate security and police presence, he referred to reports suggesting a 

"serious shortfall" in on-ground security personnel required to manage the crowd. 

He also raised concerns over the alleged absence of basic amenities and 

emergency services at the venue. 

 "Eye witnesses report a severe shortage of medical aid, ambulances, and even 

basic facilities such as water." Flagging the "irresponsible" conduct of organisers, he 

said, "The alleged misinformation by RCB, the event management firm DNA, and the 
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Karnataka State Cricket Association (KSCA) contributed directly to the chaos." 

"Although FIRs have been filed and an inquiry commission announced, the apparent 

lack of foresight and preparation by government agencies is deeply concerning," he 

stated. 

Ashoka has urged the NHRC to ensure accountability and recommend necessary 

disciplinary or legal action against those found negligent. 

He also asked the Commission to issue guidelines and protocols to prevent similar 

incidents during large-scale public events, with a focus on crowd control, safety 

norms, and emergency preparedness. 

"This preventable tragedy has caused immense grief and anger among the people of 

Karnataka. I firmly believe that the intervention of the NHRC is vital not only to 

secure justice for the affected families but also to ensure such an incident is never 

repeated," he added. 
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Mid- Day 

Bengaluru stampede: Karnataka Leader of Opposition R. Ashoka urges 

NHRC probe into RCB parade that killed 11 

https://www.mid-day.com/news/india-news/article/bengaluru-stampede-karnataka-

leader-of-opposition-r-ashoka-urges-nhrc-probe-into-rcb-parade-that-killed-11-

23566672 

12 June,2025 04:44 PM IST  

Just a few days after the stampede tragedy in Bengaluru, the Karnataka Leader of 

the Opposition, R. Ashoka, has written a letter to the National Human Rights 

Commission (NHRC). The letter written by the LoP is in the matter of seeking urgent 

intervention and a comprehensive probe 

Just a few days after the stampede tragedy in Bengaluru, the Karnataka Leader of 

the Opposition, R. Ashoka, has written a letter to the National Human Rights 

Commission (NHRC). The letter written by the LoP is in the matter of seeking urgent 

intervention and a comprehensive probe into the recent stampede in Bengaluru 

during the IPL victory celebration of Royal Challengers Bengaluru (RCB). The victory 

parade organised by RCB at Bengaluru claimed 11 lives and injured at least 75 

people. 

As reported by ANI, LoP R Ashoka on Thursday urged the NHRC to take suo motu 

cognisance of what he described as a grave human rights violation caused by 

alleged gross negligence. He also put the light on administrative failure during the 

public event held on June 4 near M Chinnaswamy Stadium, which caused human 

loss. 

Ashoka called the incident "an unfortunate accident", but several eyewitness 

accounts and preliminary findings suggest that the stampede was not a mere 

accident. 

R Ashoka, while writing the letter, stated, "This is not merely an unfortunate accident 

– it appears, based on eyewitness accounts and preliminary investigations, to be the 

direct result of gross negligence, mismanagement, and a blatant disregard for public 

safety by the state government and the concerned authorities." 

R Ashoka also highlighted major lapses such as crowd overspill due to misleading 

free pass announcements, poor crowd control, low police presence, and lack of 

medical aid and basic amenities which caused the stampede. 

"The area, which has a capacity of around 35,000, saw a massive and 

unmanageable influx of lakhs of people, allegedly due to misleading announcements 

regarding free passes," he added in his letter. 

Ashoka majorly pointed to the alleged role of the event organisers, including RCB 

and the event management firm DNA. He also questioned the management and 

functioning of the apex cricket body in the state, the Karnataka State Cricket 

Association (KSCA), in creating confusion and chaos at the venue. 
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He further expressed deep concerns over what he termed as a failure of the state 

government in preparing for such a massive gathering. The letter also said that 

"although FIRs have been filed and an inquiry commission announced, the lack of 

foresight and planning by government agencies remains deeply concerning." 

As reported by ANI, the BJP leader from Karnataka demanded that the NHRC 

should investigate the actions of all public and private sector employees and 

agencies engaged in the event's planning. He also urges the agencies to hold them 

accountable through appropriate disciplinary or legal measures. 

In addition to overseeing the current state-level investigation to guarantee openness 

and fairness, Ashoka asked the Commission to publish standards for future public 

events to prevent similar catastrophes. 

"This preventable tragedy has caused immense grief and anger among the people of 

Karnataka. The intervention of the NHRC is vital not only to secure justice for the 

affected families but also to ensure such an incident is never repeated," Ashoka said 

in the letter. 

However, acting strictly on the stampede tragedy, Bengaluru police in a joint 

operation with the Crime Branch arrested three RCB officials on June 6. Nikhil 

Sosale, who is the Head of Marketing and Revenue for Royal Challengers Bangalore 

(RCB) at Diageo India, was one of the three people who were arrested. He was 

arrested at the Kempegowda International Airport while going to Mumbai.  

After the tragic Bengaluru stampede on June 5, which killed 11 people and injured 

dozens more, the government of Karnataka removed senior police officers from the 

Cubbon Park Police Station and appointed a former High Court judge to head a one-

man committee investigating the tragedy.
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Madhyamam 

Bengaluru stampede: Karnataka LoP Ashoka requests NHRC probe 

https://madhyamamonline.com/india/bengaluru-stampede-karnataka-lop-ashoka-

requests-nhrc-probe-1417797 

12 JUNE 2025 2:42 PM 

In his letter to NHRC Chairman, Ashoka said the stampede near the stadium during 

the Royal Challengers Bengaluru IPL victory celebrations on June 4 was a "deeply 

disturbing incident of human rights violation" that resulted in the loss of 11 innocent 

lives and left 75 individuals injured. 

Bengaluru: R Ashoka, the Leader of the Opposition in the Karnataka Assembly, has 

requested an urgent intervention from the National Human Rights Commission 

(NHRC) in connection with the stampede that happened in the Chinnaswamy 

Stadium here. 

The BJP leader requested the Commission to take urgent notice of the occurrence 

and conduct a thorough probe into the roles and duties of all government officials, 

agencies, and private entities engaged in planning the event. 

In his letter to NHRC Chairman, Ashoka said the stampede near the stadium during 

the Royal Challengers Bengaluru IPL victory celebrations on June 4 was a "deeply 

disturbing incident of human rights violation" that resulted in the loss of 11 innocent 

lives and left 75 individuals injured. 

"This is not merely an unfortunate accident it appears, based on eyewitness 

accounts and preliminary investigations, to be the direct result of gross negligence, 

mismanagement, and a blatant disregard for public safety by the state government 

and the concerned authorities," he said in his letter dated June 11. 

Ashoka highlighted several critical lapses that he claimed led to the incident, which 

included lack of crowd control, lapses on part of the state government and 

organisers, and insufficient police deployment. 

"The area (stadium), which has a capacity of around 35,000, saw a massive and 

unmanageable influx of lakhs of people, allegedly due to misleading announcements 

regarding free passes," he stated. 

Citing inadequate security and police presence, he referred to reports suggesting a 

"serious shortfall" in on-ground security personnel required to manage the crowd. 

He also raised concerns over the alleged absence of basic amenities and 

emergency services at the venue, PTI reported. 

"Eye witnesses report a severe shortage of medical aid, ambulances, and even basic 

facilities such as water." Flagging the "irresponsible" conduct of organisers, he said, 

"The alleged misinformation by RCB, the event management firm DNA, and the 

Karnataka State Cricket Association (KSCA) contributed directly to the chaos." 

"Although FIRs have been filed and an inquiry commission announced, the apparent 
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lack of foresight and preparation by government agencies is deeply concerning," he 

stated. 

Ashoka has urged the NHRC to ensure accountability and recommend necessary 

disciplinary or legal action against those found negligent. 

He also asked the Commission to issue guidelines and protocols to prevent similar 

incidents during large-scale public events, with a focus on crowd control, safety 

norms, and emergency preparedness. 

"This preventable tragedy has caused immense grief and anger among the people of 

Karnataka. I firmly believe that the intervention of the NHRC is vital not only to 

secure justice for the affected families but also to ensure such an incident is never 

repeated," he added.  

MADHYAMAM, Online, 13.6.2025
Page No. 0, Size:(0)cms X (0)cms.



Devdiscourse 

Bengaluru Tragedy: Opposition Demands NHRC Probe into Deadly 

Stampede 

https://www.devdiscourse.com/article/headlines/3456241-bengaluru-tragedy-

opposition-demands-nhrc-probe-into-deadly-stampede 

12-06-2025 12:45 IST 

Karnataka's opposition leader R Ashoka has sought NHRC intervention after a fatal 

stampede during the RCB IPL victory celebration in Bengaluru that resulted in 11 

deaths. He cites administrative failures and calls for a thorough investigation and 

accountability for the state's negligence. 

In the aftermath of a tragic stampede during Royal Challengers Bengaluru's IPL 

victory celebration, Karnataka opposition leader R Ashoka has appealed to the 

National Human Rights Commission (NHRC) for an urgent probe. The incident, 

which took place on June 4 near M Chinnaswamy Stadium, claimed 11 lives and left 

at least 75 injured, prompting Ashoka to demand accountability for what he terms a 

'grave human rights violation' resulting from 'gross negligence' and 'administrative 

failure.' 

Highlighting alleged lapses such as misleading free pass announcements leading to 

an unmanageable crowd, inadequate crowd control, and lack of medical aid, Ashoka 

points to severe shortcomings in event management. He has named the event 

organisers, including the Karnataka State Cricket Association (KSCA) and RCB, as 

well as government authorities, for their role in the chaos. Despite FIRs and an 

inquiry commission being announced, Ashoka insists on a lack of foresight and 

planning. 

The BJP leader calls for the NHRC to conduct an independent inquiry into the 

conduct of all parties involved, including government and private entities. He 

stresses the need for thorough justice for the victims and preventive measures for 

future events. Meanwhile, high-level officials have been suspended, and a one-man 

commission has been formed to investigate the incident.  
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C News Bharat 

IGRS शिकायत ों के शिस्तारण में फर्जीवाडा,मामला NHRC पहुँचा 

https://cnewsbharat.com/hindi/news/barabanki-133973 

12 Jun 2025 04:38 PM Harshita   

बाराबोंकी : र्जिपद में IGRS (समन्वित शिकायत शिवारण प्रणाली) के शिस्तारण में फर्जीवाडे का 

मामला अब NHRC (राष्ट्र ीय मािवाशिकार आय ग भारत सरकार) पहुँच गया है। शिकायतकताा और 

आरटीआई एन्विशवस्ट इोंर्जीशियर म ० तलहा अोंसारी िे अपिी शिकायत में शर्जलाशिकारी सशहत 

अल्पसोंख्यक कल्याण शवभाग के अशिकाररय ों के शवरुद्ध सोंगीि आर प लगाए हैं। आय ग क  भेरे्ज गए 

अपिे पत्र में शर्जलाशिकारी के सोंरक्षण में र्जिपद में अवैि और मािकशवहीि सरकारी मदरसे सोंचाशलत 

शकये र्जािे के सोंगीि आर प लगाए हैं तथा अपिे पास प्रमाशणत साक्ष्य ह िे का भी दावा शकया है। प्राथी 

द्वारा दर्जा शिकायत ों में प्रमाशणत साक्ष्य सोंलग्न ह िे के बावरू्जद अिुशचत लाभ लेकर फर्जी शिस्तारण के 

गोंभीर आर प हैं। ज्ञातव्य ह  शक आर्जकल र्जिपद के सरकारी मदरसा दारुल उलूम पीरबटावि और 

मदरसा अोंरु्जमि अिवारुल उलूम रामिगर का प्रकरण सुन्वखाय ों में है। आर प है शक उक्त मदरसे शबिा 

मािक ों के और फर्जी प्रबोंि सशमशतय ों के सहारे सोंचाशलत शकये र्जा रहे हैं। बार बार शिकायतें ह िे के 

बावरू्जद प्रिासि की चुप्पी सवाल ों के घेरे में है। प्रमाशणत साक्ष्य ह िे के बाद भी कारावाई िा ह िा 

सोंदेह पैदा कर रहा है। शिकायतकताा िे आय ग क  भेरे्ज गए अपिे शिकायती पत्र में IGRS शिकायत ों 

क  र्जबरि माुँग शे्रणी में पररवशतात करिे का भी आर प लगाया है। शर्जससे फीडबैक दर्जा करिे से र का 

र्जा रहा है। माुँग शे्रणी में दर्जा प्रकरण ों पर फीडबैक दर्जा िही ों ह  पाता है। इसे शिकायतकताा िे 

मािवाशिकार ों का उल्लोंघि मािा है और आय ग से हस्तके्षप कर उच्चस्तरीय र्जाुँच की माुँग की है। 

मामले का सोंज्ञाि लेते हए राष्ट्र ीय मािवाशिकार आय ग िे केस दर्जा कर शर्जलाशिकारी बाराबोंकी क  

ि शटस र्जारी कर चार हफे्त में कारावाई ररप टा तलब कर ली है। 
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Janta Se Rishta 

NHRC ने साक्षी टीवी पर महिला हवरोधी हटप्पणी के हलए मामला दर्ज हकया 

https://jantaserishta.com/local/andhra-pradesh/nhrc-registers-case-on-sakshi-tv-for-

misogynistic-remarks-4077177 

12 June 2025 7:58 PM Bharti Sahu  

VIJAYAWADA हवर्यवाडा: टीडीपी साांसद लावु श्री कृष्ण देवरायलु की हिकायत के बाद राष्ट्र ीय 

मानवाहधकार आयोग (एनएचआरसी) ने साक्षी टीवी के खिलाफ मामला दर्ज हकया िै 8 रू्न को साांसद 

देवरायलु ने एनएचआरसी से स्वत: सांज्ञान लेने और साक्षी टीवी के खिलाफ कारजवाई िुरू करने का 

आग्रि करते हुए एक याहचका प्रसु्तत की। उन्ोांने आरोप लगाया हक चैनल ने महिलाओां का अपमान 

करने वाली सामग्री प्रसाररत की, हर्समें उन्ें 'वेश्याओां की रार्धानी' से सांबांहधत बताया गया। 

अपनी हिकायत में देवरायलु ने एनएचआरसी के अध्यक्ष वी रामसुब्रमण्यम से महिलाओां के सम्मान का 

अपमान करने के हलए भारतीय न्याय सांहिता के तित साक्षी टीवी के खिलाफ आपराहधक कायजवािी 

की हसफाररि करने का अनुरोध हकया। 

सीएम नायडू ने ध्यान भटकाने की रणनीहत अपनाई: एमएलसी वरुदु कल्याणी  

हवर्यवाडा: वाईएसआरसीपी एमएलसी वरुदु कल्याणी ने टीडीपी के नेतृत्व वाली एनडीए सरकार पर 

ध्यान भटकाने की रणनीहत में महिलाओां को मोिरे के रूप में इसे्तमाल करने के हलए िमला हकया। 

बुधवार को ताडेपल्ली में वाईएसआरसीपी के कें द्रीय कायाजलय में मीहडया से बात करते हुए, उन्ोांने 

सरकार की हवफलताओां से लोगोां का ध्यान िटाने के हलए महिलाओां को उकसाकर साक्षी मीहडया 

कायाजलयोां पर िमले करवाने के हलए टीडीपी की हनांदा की। उन्ोांने किा, "यि बेिद िमजनाक िै हक 

मुख्यमांत्री एन चांद्रबाबू नायडू अपने प्रिासन की अक्षमता को हिपाने के हलए महिलाओां का इसे्तमाल 

करते हुए इस िद तक हगर गए िैं।" वाईएसआरसीपी की महिला िािा की अध्यक्ष ने किा, "टीडीपी 

अपने दुभाजवनापूणज एर्ेंडे को आगे बढाने के हलए वाईएसआरसीपी पर गलत तरीके से दोष मढने का 

प्रयास कर रिी िै। यि हसफज  मीहडया पर िमला निी ां िै, यि सच्चाई और लोकतांत्र पर िमला िै। 

गठबांधन सरकार अपनी हवफलताओां को उर्ागर करने वाली आवाजोां को चुप कराने के हलए बेताब 

िै।" उन्ोांने इस बात पर र्ोर हदया हक इस तरि की साहर्िें लोगोां की पारदहिजता और र्वाबदेिी की 

माांग को दबा निी ां पाएां गी। TAGS 
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Janta Se Rishta 

कर्नाटक के लोकसभन अध्यक्ष आर अशोक रे् NHRC को पत्र ललखकर बेंगलुरु भगदड़ 

की जनांच की मनांग की 

https://jantaserishta.com/local/karnataka/karnataka-lok-sabha-speaker-r-ashoka-

writes-to-nhrc-seeking-probe-into-bengaluru-stampede-4076301 

12 June 2025 2:32 PM Gulabi Jagat 

Bengaluru, बेंगलुरु : कर्नाटक के रे्तन प्रलतपक्ष आर अशोक रे् रनष्ट्र ीय मनर्वनलिकनर आयोग 

(एर्एचआरसी ) को एक पत्र ललखकर रॉयल चैलेंजसा बेंगलुरु ( आरसीबी ) के आईपीएल जीत के जश्न 

के दौरनर् बेंगलुरु में हुई भगदड़ में तत्कनल हस्तके्षप और व्यनपक जनांच की मनांग की है , लजसमें 11 

लोगोां की मौत हो गई और कम से कम 75 लोग घनयल हो गए। गुरुवनर को अशोक रे् एर्एचआरसी से 

आग्रह लकयन लक वह एम लचन्ननस्वनमी से्टलियम के लर्कट 4 जूर् को आयोलजत सनवाजलर्क कनयाक्रम के 

दौरनर् कलित घोर लनपरवनही और प्रशनसलर्क लवफलतन के कनरण हुए गांभीर मनर्वनलिकनर उल्लांघर् 

कन स्वत: सांज्ञनर् ले। 

अशोक रे् इस घटर्न को "एक दुभनाग्यपूणा दुघाटर्न" कहन, लेलकर् कई प्रत्यक्षदलशायोां के बयनर् और 

प्रनरां लभक लर्ष्कर्षों से पतन चलतन है लक भगदड़ महज एक दुघाटर्न र्ही ां िी। उन्ोांरे् पत्र में ललखन, "यह 

महज एक दुभनाग्यपूणा दुघाटर्न र्ही ां है - प्रत्यक्षदलशायोां के बयनर्ोां और प्रनरां लभक जनांच के आिनर पर ऐसन 

प्रतीत होतन है लक यह रनज्य सरकनर और सांबांलित प्रनलिकन ररयोां की घोर लनपरवनही, कुप्रबांिर् और 

सनवाजलर्क सुरक्षन के प्रलत घोर उपेक्षन कन प्रत्यक्ष पररणनम है।" उन्ोांरे् भ्रनमक लर्िःशुल्क पनस घोर्षणनओां 

के कनरण भीड़ कन अत्यलिक एकत्र होर्न, भीड़ पर खरनब लर्यांत्रण , पुललस की कम उपस्थिलत, तिन 

लचलकत्सन सहनयतन और बुलर्यनदी सुलविनओां कन अभनव जैसी खनलमयोां को उजनगर लकयन । 

उन्ोांरे् ललखन, "लगभग 35,000 की क्षमतन वनले इस के्षत्र में लनखोां लोगोां की भनरी और अलर्यांलत्रत 

आमद देखी गई, लजसकन कनरण कलित तौर पर मुफ्त पनस के सांबांि में भ्रनमक घोर्षणनएां  िी ां।" अशोक 

रे् आयोजर् थिल पर भ्रम और अरनजकतन पैदन कररे् में आरसीबी , इवेंट मैरे्जमेंट फमा िीएर्ए और 

कर्नाटक रनज्य लक्रकेट सांघ ( केएससीए ) सलहत इवेंट आयोजकोां की कलित भूलमकन की ओर भी 

इशनरन लकयन।  

उन्ोांरे् इस बनत पर भी लचांतन व्यक्त की लक रनज्य सरकनर इतर्ी बड़ी भीड़ के ललए तैयनरी कररे् में 

लवफल रही। पत्र में कहन गयन है, "हनलनांलक एफआईआर दजा की गई हैं और जनांच आयोग की घोर्षणन 

की गई है, लेलकर् सरकनरी एजेंलसयोां की दूरदलशातन और योजर्न की कमी बेहद लचांतनजर्क है।" 

भनजपन रे्तन रे् एर्एचआरसी से आग्रह लकयन लक वह इस कनयाक्रम के आयोजर् में शनलमल सभी 

सरकनरी अलिकनररयोां, एजेंलसयोां और लर्जी सांथिनओां के आचरण की स्वतांत्र जनांच शुरू करे और कनरू्र्ी 

यन अरु्शनसर्नत्मक कनरावनई के मनध्यम से जवनबदेही सुलर्लित करे।  

अशोक रे् आयोग से अरु्रोि लकयन लक वह ऐसी त्रनसलदयोां से बचरे् के ललए भलवष्य में सनवाजलर्क 

कनयाक्रमोां के ललए लदशनलर्देश जनरी करे तिन पनरदलशातन और न्यनय सुलर्लित कररे् के ललए चल रही 

रनज्य स्तरीय जनांच की लर्गरनर्ी करे। 
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अशोक रे् पत्र में कहन, "इस रोके जन सकरे् वनली त्रनसदी रे् कर्नाटक के लोगोां में भनरी दुख और गुस्सन 

पैदन कर लदयन है। एर्एचआरसी कन हस्तके्षप र् केवल प्रभनलवत पररवनरोां को न्यनय लदलनरे् के ललए 

महत्वपूणा है, बस्ल्क यह सुलर्लित कररे् के ललए भी महत्वपूणा है लक ऐसी घटर्न कभी दोबनरन र् हो।"  

इस बीच, लचन्ननस्वनमी से्टलियम में भगदड़ की घटर्न से पहले 4 जूर् को, कर्नाटक सरकनर द्वनरन लविनर् 

सौि (रनज्य लविनर्सभन) की भव्य सील़ियोां पर रॉयल चैलेंजसा बेंगलुरु ( आरसीबी ) टीम को 

आलिकनररक रूप से सम्मनलर्त लकयन गयन।  

बेंगलुरू में हुई भगदड़ में 11 लोगोां की मौत हो गई और कई लोग घनयल हो गए। इसके बनद कर्नाटक 

सरकनर रे् 5 जूर् को कब्बर् पनका  पुललस से्टशर् के शीर्षा पुललस अलिकनररयोां को लर्लांलबत कर लदयन 

और घटर्न की जनांच के ललए एक सेवनलर्वृत्त उच्च न्यनयनलय के न्यनयनिीश की अध्यक्षतन में एक 

सदस्यीय आयोग कन गठर् लकयन। (एएर्आई) 
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